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. Rule 15 (1) of the CAT (Procedure) Rulee 1987.

1
CENTRAL ADMINISTRATIVE TRIBUNAL
' KOLKATA BENCH, KOLKATA
MA. /350/1017/2019 | ' Date of order:17.09.2021
0.A./350/1413/2013 : o ' S
M.A./350/311/2019 )

Coram: Hon’ble Ms. B1dlsha BanerJee, Judicial Member ,
' Hon’ble Dr. (Ms ) Nandita Chatterjee, Admlmstratlve Member

\ UTPAL-KRBOS_E ‘ . .
. , - -~Applicant

- TvSsT
EASTERN RAILWAY

:-Resp ondents -

For The Apphcant(s) NONE
For The Respondent(s) MR K SARKAR COUNSEL
ORDER@RAD f/

Per Ms. Bldlsha Baneriee. Member (J) o L | L

Heard 1d. _co_unsel; for the resp Qndente. |

2. Nome for the applicant despite repeated - calls: Therefore, we

presume’ that'.ft'he.iapp'l'icalnt has":.lbéﬁ' interest to pursue the'.méltter any - -

furthe1 and aCc:ordlngly, the matter 1s d1sm1ssed for default 1nvok1ng

" (Nandita Chatterjee) -~ " (Bidisha Banerjee)

Member (&) ...+ Member()
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